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MNorth Block, New Dethi 110 001

Hon'ble Madam,

Tax Practitioners Association [TPA}, Indore having Advocates, CAs, €5 and Tax
Practitioners as its members with over 550 members, The TPA regularly takes up
initiatives to act as a bridge between stakeholders and concerned regulatory bodles in
order to comvey and help in resolving genuine grievances or effectively implement the
laws,

Today, we have come forward with a request of extending the due dates of Tax Audit,
Transfer Pricing Audit, various other Audit Reports under Income Tax Act  and Income
Tax Return filing for &Y 2020-21.

Apart from athers, this request is based on following major reasons being:

1. The Covid-19 Pandemic and jts effect on professional work: At the outset, we
ufing the various phases of lockdown and unlock. As the spread and severity of the
Corong virus has not been reduced and Instead i rising each day. Amidst this,
several restrictions are still in place in various States and movement Is still
restricted. Commuting via public buses and/or other public transport is restricted
and not fully operational.

Due to this, several industries and private offices have still not resumed functioning
at all or fully, This also includes the offices of the Tax Advocates, CA's , Tax
Practitioners ete. resulting the detalls required for carrying on tax audit and filing
the return of income are not being received promptly and thus the audits cannat be
efficiently performed. Further also travelling to the place of audit & very difficult for
the professionals and thalr staf.

several our members have also been infected and have not been able to work for
minimum of 14 days which extends to a month due to post Covid-19 health
recovery. Also, visiting any audit place all the more exposes them to the wirus
making them prone infection. Further, the senior citizens Including senioe_aged

ignal nhar FE i . These
hindrances are making it very difficult for the assessee, the Tax Advocates, CAs and
the Tax Practitioners to comply with even the presently extended due dates, We
would like 10 appreciate that for the very same reasons that we have cited above,
l.e. genuine difficulties being faced by the taxpayers due 1o outbreak of COVID-19
pandemic, the CBDT has further extended the date for filing belated and revised
return of income for Assessment Year 2019-20 from 30th September, 2020 to 30th
November, 2020 in addition to Tax audit and income tax return fifing up to 31st
October, 2020 and 30th November, 2020 respectively, initially,
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CA. Mano] Gupta :
Ph. (O} 1525774 | MCA resulting, the statutory awdit can be concluded even beyond 30th November,
™ i | 200, The tax audit can be conducted only post completion of statutory audit, post
A R i which only the income tax return can be filed by the Company. In a case where the
Eﬁﬂ}! -I:I.I.]‘IHIIII i Sala I Transfer Pricing audkt is also applicable, the return shall be filed anty after th

SEI40-51311 i
H" | 3. e filing of Transfer Pricing Report in Form No. 3CEB.  One may note that since the
CA 1P S 'r : | date of AGM is extended, Annual Returns by the companies will be filed only
Ph. (O 1534491 1 subsequently, This will delay in getting database for the purpose of comparable for
M) BAIS0-5941 9 | the Transfer Pricing audits,
Secretury- State GST : !
CA. Kirti joshi ‘ Therefore, complying with the tax audit and Transfer Pricing Report due date of
Ph. (O] 4222583 I 31st October, 2020, and return filing due date of 30th November, 2020 seems very
T PR ! improbable.
Secretary- Contral GST i
CA_ Krishan Garg : 4. Delay in release of return filing software utilities: The utilities for the income tax
Ph. (O 1970604, ATT55ER : retiirn were made available only june’ 20 amvards instead of April'20 and latest on
P PR — ! 3™ Sept, 2020 for ITR & Usually, the income tax returns are notified in the month of
l:‘A.I ""'!' April, but due to the pandemic, the release of the returns also have been delayed

Ph. (O 2436510, 4043 159 on an average by 4 to 5 months.

PHITD. 18540
Mh___. 5. Recent Amendment in Incoma Tax Rubes & forms: Meanwhile Income Tax Rules
poERse Goyal and Forms vide Ineome-tay (22nd Amendment) Rules, 2020 Dt 1st Oct, 2020, has
Piv. (O} 1701279 : been amended, Al reports (including reports ready for signature) after 1st Oct,
(M) WFTTT-ETTTE | 2020 needs to be accordingly updated in new form. These amendments of new
Immediats Past President | forms will further require time for the assessee and professionals to carry out the
CA. ¥ikram Gupte for th ance,
gyt ol changes for the proper compli
| ddgmacadddd REQUEST: With due respect to the above difficulties faced by the assessee and the
Exscutive Mambers | pﬂjfes:h]nih we requﬂ.t your Honour to take them into consideration and Eﬂd
Fh. (O) 4040408
(M} $4250-3T004 :
CA. Sunil B | e
Ph. (0] H{mlllh i Returns Hl.u:lit Reports Fresent l_:FEI_! Dates Reguested Due Dates B
PRy f Tan Audit 31" Dct., 2020 317 Jan,2021
CA. Abhay Sharma th
Ph (O) 4292948 Incoime Tax Keturn 307 Now. 2020 28™ Feb 2021
(™) M2TO-4TTIT ;
CA. Manish Dafria : The entire fraternity of taxpayer and professionals will highly appreciate if this is done
P (O) 2526142 soon enough (Le. well in advance) to allow them to get a dlarity to. We look forward
; Abhishek G for your kind consideration to the genuine request.
Ph. (O) 2402104 :
M%Iﬂn | Yours Sincerely,
CA. Sanket Mehta = =
o (O A For Tax Practitioner's Association, Indore
il : sd/- 5d-
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(M) BAI4T 46000 ' President Hon. Secretary
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